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2023 

HIGH COURT AT CALCUTTA 

APPELLATE SIDE 

NOTIFICATION 

No. 7508- R (R&M)                                                          Dated 5th day of August, 2023 

In furtherance of Court’s Notification No. 7147- R (R&M) dated 28.07.2023, regarding 
filling up of 17 (seventeen) vacancies under different categories for the post of 
P.A./Stenographer Grade – C on the Appellate Side of the High Court at Calcutta, the 
following lists are published for general information. 
 
List – A:  This list (List A-1 to A-9) shows the names of the candidates (category 

wise) selected for appointment to the post of P.A./Stenographer Grade – C 
on the Appellate Side of the High Court at Calcutta, as per extant Rules. 

 
List – B:  It is a combined waiting list (merit wise) of the candidates as per extant 

Rules. 
 
 

LIST – A 
 
Category wise lists of selected candidates for their appointment to the post of 
P.A/Stenographer Grade – C on the Appellate Side Establishment of the Hon’ble 
High Court, Calcutta, as per extant Rules. 
 

(List – A – 1) 
Category – Unreserved 

(Declared Vacancy – 05) 
 

Sl. 
No. 

Roll No. 
(P.A./HC-
CAL/PHAS
E-I/2022/…) 

Roll No. 
(P.A./HC-
CAL/PHAS
E-
II/2022/…) 

Name of the candidate Category Rank in the 
overall merit 
list 

1. 1404 65 Dhrubajyoti Banerjee UR 1st 

2. 0595 28 Sourav Mondal SC 2nd 

3. 1286 62 Sayan Ghoshal UR 3rd 

4. 0293 18 Anupama Das UR 4th 

5. 1259 57 Dibyendu Kulia UR 5th 

 
(List – A – 2) 

Category – Unreserved (EC) 
(Declared Vacancy – 03) 

 
Sl. 
No. 

Roll No. 
(P.A./HC-
CAL/PHAS
E-I/2022/…) 

Roll No. 
(P.A./HC-
CAL/PHAS
E-
II/2022/…) 

Name of the candidate Category 

   No one found suitable  
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(List – A – 3) 
Category – Unreserved (Persons With Disabilities having Blindness/Low Vision) 

(Declared Vacancy – 01) 
 
Sl. 
No. 

Roll No. 
(P.A./HC-
CAL/PHAS
E-I/2022/…) 

Roll No. 
(P.A./HC-
CAL/PHAS
E-
II/2022/…) 

Name of the candidate Category 

   No one found suitable  

 
(List – A – 4) 

Category – Scheduled Caste 
(Declared Vacancy – 03) 

 
Sl. 
No. 

Roll No. 
(P.A./HC-
CAL/PHAS
E-I/2022/…) 

Roll No. 
(P.A./HC-
CAL/PHAS
E-
II/2022/…) 

Name of the candidate Category Rank in the 
overall 
merit list 

1. 0236 5 Satabdi Bera SC 12th 

2. 1475 67 Priyajit Sanpui SC 15th * 

3. 0803 34 Sathi Saha SC 23rd 

 
(List – A – 5) 

Category – Scheduled Caste (EC) 
(Declared Vacancy – 01) 

 
Sl. 
No. 

Roll No. 
(P.A./HC-
CAL/PHAS
E-I/2022/…) 

Roll No. 
(P.A./HC-
CAL/PHAS
E-
II/2022/…) 

Name of the candidate Category Rank in the 
overall 
merit list 

1. 1271 59 Soubhik Mondal SC 24th 

 
(List – A – 6) 

Category – Scheduled Tribe 
(Declared Vacancy – 01) 

 
Sl. 
No. 

Roll No. 
(P.A./HC-
CAL/PHAS
E-I/2022/…) 

Roll No. 
(P.A./HC-
CAL/PHAS
E-
II/2022/…) 

Name of the candidate Category Rank in the 
overall 
merit list 

1. 0273 13 Sourav Murmu ST 43rd 

 
(List – A – 7) 

Category – OBC – A 
(Declared Vacancy – 01) 

 
Sl. 
No. 

Roll No. 
(P.A./HC-
CAL/PHAS
E-I/2022/…) 

Roll No. 
(P.A./HC-
CAL/PHAS
E-
II/2022/…) 

Name of the candidate Category Rank in the 
overall 
merit list 

1. 0090 02 Takiuddin Mondal OBC – A 14th * 
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(List – A – 8) 
Category – OBC – A (EC) 
(Declared Vacancy – 01) 

 
Sl. 
No. 

Roll No. 
(P.A./HC-
CAL/PHAS
E-I/2022/…) 

Roll No. 
(P.A./HC-
CAL/PHAS
E-
II/2022/…) 

Name of the candidate Category Rank in the 
overall 
merit list 

1. 0849 40 Sk. Sakil Amed OBC – A 17th 

 
(List – A – 9) 

Category – OBC – B 
(Declared Vacancy – 01) 

 
Sl. 
No. 

Roll No. 
(P.A./HC-
CAL/PHAS
E-I/2022/…) 

Roll No. 
(P.A./HC-
CAL/PHAS
E-
II/2022/…) 

Name of the candidate Category Rank in the 
overall 
merit list 

1. 1290 63 Debashis Das OBC – B 7th 

 
 

LIST – B 
 

COMBINED WAITING LIST 
 
The following combined waiting list is prepared according to merit and as per extant 
Rules. This list shall stand lapsed upon acceptance of offer of appointment by the selected 
candidate(s) and/or shall remain valid for 01 (one) year, whichever is earlier. 
 

Sl. 
No. 

Roll No. 
(P.A./HC-

CAL/PHAS
E-I/2022/…) 

Roll No. 
(P.A./HC-

CAL/PHAS
E-

II/2022/…) 

Name of the candidate Category Rank in the 
overall 

merit list 

1.  0189 04 Subhankar 

Chakraborty 

UR 6th 

2.  1186 48 Soumen Roy OBC - B 8th 

3.  1085 44 Poulami De UR 9th 

4.  1303 64 Anindita Mukherjee UR 10th 

5.  0773 33 Rajkumar Seal OBC – B 11th 

6.  0505 23 Abhisek Dutta OBC – B 13th  * 

7.  1276 61 Debjani Bhar UR 16th  * 

8.  1154 47 Sonali Halder UR 18th 

9.  0659 31 Sumit Pal OBC – B 19th 

10.  0506 24 Nabanita Sarkar UR 20th 

11.  1269 58 Susmita Srimany UR 21st * 

12.  0571 27 Md. Sani Alam OBC – A 22nd * 
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13.  0842 39 Sk. Asik Iqbal OBC – A 25th 

14.  1275 60 Sourav Sardar SC 26th * 

15.  0454 21 Asmit Pramanik SC 27th  

16.  0246 06 Bijoy Mondal SC 28th * 

17.  0522 26 Bibhash Das OBC – B 29th 

18.  0249 07 Sumita Koley UR 30th 

19.  0764 32 Tulika Das SC 31st 

20.  1252 56 Gourab Pan OBC – B 32nd 

21.  0439 20 Soumi Guhathakurta UR 33rd 

22.  1237 55 Raunak Shaw OBC – B 34th 

23.  1134 45 Sk. Firoj OBC – A 35th 

24.  1217 54 Suravi Barman SC 36th 

25.  0288 16 Debasish Halder SC 37th 

26.  0274 14 Poulami Bhowmik SC 38th 

27.  0270 12 Sneha Das OBC – B 39th 

28.  0638 29 Md. Faruk OBC – A 40th 

29.  0836 38 Anirban Paul SC 41st  * 

30.  0815 35 Emeli Biswas UR 42nd  * 

31.  0402 19 Vikash Kr Yadav OBC – B 44th 

 
N.B. –  (*)   In case of candidates securing equal marks, their merit has been decided 

on the basis of age, the older in age being placed higher in rank.  
 

In case of non-acceptance of offer of appointment by any empanelled candidate, 
the candidate ranked next shall be offered appointment from the respective category of 
the candidates. Mere empanelment, however, shall not create any right whatsoever in 
favour of the candidates appearing in the merit list for getting appointment.   

 
Issuance of offer of appointment letter shall follow in due course. The appointees shall be   
placed on probation as per extant rules enunciated in High Court Services (Appointment, 
Probation and Confirmation) Rules, 1981. 
 
The 5th August, 2023 
                                                                                  By Order 

 
Sd/- 

Registrar 
(Recruitment & Management) 

High Court, Appellate Side, Calcutta. 
 


